
CIItdll'aA ,7 i fte7 (SAKA) 

(.) _Ct!M"'I"l'8' !au." qf ri .... d 
uad~fo~fID ~'I'i.tt re_ri .... web'" 
due. t~ ".N'lliability ,of .it Jeur., 
facilk, ,from Sa_loro to ·Myaore;, 
aDd 

(b) wbethot G~l\OPlonc pr~,~ 
to NtJprove tho oxisU~g airpert at 
My.or~ and run dqmestic fija"'s fr~ 
BaQlal4l(c to Mya¢'re and back? 

THE MINISTER OF STATE IN 
THE MINISTRY OF TOURISM AND 
CIVIL AVIATION (SHRI ASHOK 
GBH£'OT): (e) and (b) : MY80re;S at 
a distance of 139 kms. from BaBgalore 
and the two ci ties are weJl connected 
by rail and road. The traveJling pubhc 
sh'Ould not expenence and difficulty in 
travellioB between the two cities 10 the 
absence of a shuttle air serVJce between 
Mvsore and Banaalore. Vayu~oot has, 
however aarJanked Mysore and Bangalore 
wi th a thrice weekly Dornier service on 
the route Hyderanad/T1f upathi/Mysorel 
Bangalore with effect from 8th April, 
1 ~8S. 

Proposal for Relief to Persons ComJng A 
from SrUanka 

·483. SHRI N. DENNIS: Will thc 
Mialster -of HOME AFFAIRS be pleased 
to state: 

(a) whet~r the Government of 
TaOlll Nadu has .approached CcptraJ 
Government for reJiof to be provided 
to persons coming from Sri Lan~a d\1r. 
iOB the last three-four months; and 

(b) if so, the detail's rewarding the 
quantity of nee aad oth~r foodgrain so 
far suppJied to tJa. State Goverllfrtent ? 

THE MINIS:r.ER OF HOME AFFAI-
RS : (SHRI S B. CHAVAN) (;a) and 
(b) Yes, Sir The entire expenditure in 
this I'Clud is beiDI met by the Oovetn. 
ment of IItd!.. HOWever, nd pn)posal 
bas been received ftom the State OCJ\¥etn 
ment f.or 1he 'UppJy of riot! 8bd other 
foodarains either by the Min'ttry of 
Home Affiars qr by the Ministry of Foqd 
and CI"U Supplies. 

Ap"'l~atJOD' (or, I~.,~"..t 

*4~4. SHR! THAMPAN THQ~S : wqJ t&e
j Mloi,fef \o( f~~NAL 

A)!7J1 AIRS be 'p)eAsed to • tate! ; t, 1 , 

(a) whe~her over five thousand 
passport ap'pllca~ioQs are l)ehdh}g 41s-
posal"t tlie'k.!gional (~ass'port Office at 
Cochin (since January, 1985): 

(b) the reasons (or such IODI delay 
in the issue of passports; 

(c) whether Government's policy is 
to process ttie paSspbtt appUcf. tions and 
issue passpOrts withIn seven days; a\nd 

Cd) irao, the stepq taken to f"nsure 
the issue of passport in seven days from 
Cochin Regional Passport Office? 

THE MINISTER OF STATE IN 
THE MINISTRY OF EXTERNAL 
AFFAIRS (SHRI KURSHED ALAM 
KHAN): (a) Yes, Sir. 

(b) The reason for delay is atttibu-
table to delay j 1 receipt of verificatIon 
reports from the State Police authorities. 

(c) No, Sir. Instructions were given 
to PI As to issue passports within seven 
days (rom tbe receipt of Clear po1ice 
reports and not (rom the ,date of re~eipt 
of passport applications. 

(d) Pas50ports in Cochin Office arc 
being issued WI thin the prescribed time 
frame. 

Commercial Pilots in I A. '.r. 
.485. SHRI V. SR.M~JVASA 

PRASAD : Wil~ the Mlnfster tit' 
TOURISM AND CIVIL AVIATION be 
pleased to state: 

(8) the total number of unemploy-
ed ~oll1mcrcia 1 pilot~ appointed by the 
IAAI as Airport Ombers sinc~ i982; 

(b) whether some 0' the ap~ointetl 
officers belong to tli~ categdtY of ex .. ~t. 
vlcemen of lndiari Air 'Force and Arm;: 

(e) whether services of some of the 
offieels 8J'1C tC'bl terminated: and 
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(d) if so, the reaSODS therefor? 

THE MI~ISTER OF STATE IN 
THa MINISTRY OF TOURISM AND 
CIVIL AVIATION (SHRI ASHOK 
GEHLOT): (a) The total Dumber of 
unemployed commercial pilots appoiDt~d 
by the IAAI as Airport Officer (Oper-
ations) since 1982 is 19. 

(b) (c) and (d) Only one of the 
officers belongs to the category of Ex-
Servicemen of the Indian Air Force. 
His services were terminated we.r. 
16.11.1984 on grounds of unsatisfactory 
performance during the period of proba-
tion. There is no move to terminate 
the services of any other officer at tbe 
moment. 

Reports from States Reg: Implementa-
tion of Directives for Welfare of 

Minorities 

3275 SHRI O.M. BANATWALLA : 
Will the' Minister of HOME AFFAIRS 
be pleased to sta te : 

(a) whether Government have 
received any quarterly reports from 
States and Union Territories with res· 
pect to implementation of directives! 
guideilDes contained in the commUnlca-
tion addressed to tbem by the lare 
Prime Minister on 11th May. 1983 
regarding welfare of the minorities; 

(b) if so, the details thereof and 
steps taken by those states/Union Terri-
tories for the implementation of the 
aforesaid directives; 

(c) details about implementation as 
regards matters pertaiDiog to the Centre 

. and 

(d) steps Government propose to 
take to seek fuJI implementatIon of the 
suggestions contained in the said comm. 
uDlcation of the late Prime Minister? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA): 
<a) to (d) Reports are received from 
an tbe States and Union Territories on 
a regular basis. However, some of tbe 
States and UOlon Territories io North 

East.rn part o( tbe couDlry have Jndi .. 
catod tbat they do Dot bave aoy pro"" 
blem o( minorities •• their population 
primarily consists ot tribals. Govern. 
ments of Jammu and Kashmir havo 
indicated tha t while the IS-point guide-
Jines would be of great value to Itates 
susceptible to communal tension. their 
states does not have any such communal 
problems, West Sensal has not $ubmit-
ted any report so far. 

10 pursuance of the 1 ,-point direc-
tive some of the Important .scheme. 
taken up by Central Ministries are as 
follows :-

(i) Scheme for coaching of weaker 
sections amongst minorities by 
University Grants Commission 
in selected UOIversities and 
Degree Colleges. 

(ii) Scheme for opening Extensjon 
Centres of communlly polyte-
chniCS in minon ty concentra-
tion areas. 

The implementation of the late 
Prime Minister's IS-point directive is 
be'ing monitored by Minorities Cell of 
Minastry of Home Affairs on a conti-
nuous basis by obtaaning quarterly re· 
ports from the states, Union TerTitoraes 
and Central Ministries and pOinting out 
the deficiencies for necessary rectIfica-
tion. The officials of Minorities Cell 
are also undertaking tours of various 
States for detaHed discuClsions and 
follow up action on the lS-point 
Directive. 

Memorandum From President of A I) 
India Tapriwas and Vlmukat Jatfes 

Federation, Cbandlgarb 

3276. SHRI ANANDA PATHAK: 
Win the Minister of HOME AFFAIRS 
be pleased to state: 

(8) whether he has received a memo-
randum No. 7S .. 27SIP-l dated 15 January 
1985 from president of All India Taprj. 
was aod Vimukat Jaties Fedaration, 
Chandiaarh. 

(b) if so. what is their dem.nd aDd 
whether it IS justified; 


